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of occasions, the Government of Pakistan
has restricted even the existing contacts
in this field between the people of the
two countries.]

CHINESE ATTEMPT FOR ACCESS TO INDIAN
OCEAN

1254. SHRI SITARAM JAIPURIA :
SHRI N. R. MUNISWAMY :

Wil the Mimster of EXTERNAL
AFFAIRS be pleased to state :

(a) whether 1t 15 a fact that China is
making attempts to have access to the
Indian Ocean ;

(b) whether 1t 1s also a fact that China
has mmplicated India in conspiracy while
attacking the Soviet-gun-boat policy in
the seas around India ; and

(c) if so, what 1s the reaction of the
Government of India thereto ?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : (a) The Government of India
has no definite information about this,

(b) Government are aware of Chinese
publicity media making the usual wild
allegations to this effect.

(c) The Government of India’s police
which is well known, 1s that the Indian
Ocean should remain an area of peace
and co-operation. We are opposed to
foreign bases which constitute a threat
to stability in this area.

Loss OF LIFE AND PROPERTY OF INDIANS
IN SINGAPORE

1255. SHRI M. SRINIVASA REDDY :

SHRI Y. ADINARAYANA
REDDY :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Government of India
have received any reports about the loss
of hife and property of Indians living
in Sigapore as a result of the recent
racial riots there ; and

(b) 1if so, the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : (a) and (b) As far as Govern-
ment of India are aware, there has been
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no loss of life and property among Indian
nationals in  Singapore as a result of the
recent racial riots.
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+[PROMOTION OF INDIAN CULTURE, MORALITY
ETC., BY DIPLOMATIC REPRESENTATIVES

1256. SHRI J. P. YADAV : Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state

(a) whether any rules, orders and
code of conduct have been issued for
Indian diplomatic representatives and
trade consuls of the first, second and
third categories who have their offi-
ces and families in foreign countries to

promote  Indian  culture, morality,
etiquette, way of living, speaking and
correspondence ;

(b) whether any enquiry has been
made or 1s proposed to be made to find
out whether these rules, orders etc.,
are bemg followed by them ; and

(c) 1f not, what are the reasons there~
for ?

t[ ] Englsh translation,



